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DELI LEGISEATIVE ASSEMBLY SECRETARIAT
BULLITIN PART-1I

(General mformation relatig to legaslative and other nidlers)

Wednesday. 03" September. 2003/ Bhadrapada 13, 1924(Saka)

No.: 270
DETENTION AND RELEASE OF MEMBERS

The following message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha. Delhi. was received
from Dy. Comnussioner of Police, New Delhi Distt.. New Delhis -

“I have the honour to mform vou that S/Shr Ch. Prem Singh, Jile Singh Chauhan, Arvinder
Singh Lovely. Bheeshim Sharma. Prahlad Singh Swahnev. Kanwal Singh, Charan Singh
Kandera. Radhey Shyam Khanna, Prem Chand Kaushik, Narender Nath, Yoganand Shastri.
Ramesh Kumar., Roop Chand. Smt. Taydar Babar & Smt. Darshana Ram Kumar. Honblc
Members of Legislative Assembly. Delhi alongwith their supporters were detained U/S 65 of
Delhi Police Act. 1978 for disobeving the lawtul dircetion of police at first barricade in front
of" PS Parhament Street. New Delhi at 420 PM on 02/09/2003.

They alongwith their supporters were released at 5.00 PM on the same day i.c.

02/09/2003."

SIDDHARTH RAO
SECRETARY




